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List revised. None appears for the applicant. Shri S.K. Awasthi appearing

- for respondents states that the appliéaht has not come because the O.A. has become

s

" in fructuous as the o;d?r against which this O.A. has been filed, does not exist at
Lo . e
present, as anothéfsybfder has been passed. This O.A. is dismigsed for non-
apbgarance of the appljcaht. Interim order granted earlier is vacated. (\v
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